IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :04-09-2024

Date : 04.09.2024

WP (C) - o
83/202404.09.2024 |10 2)7 M. R. BARIK  [C.O. Order Dtd. 2024-08-21
ABLAPL- JADUNATH
85/2024 |04.09.2024 o BT ROTNES c.o. Order Dtd. 2024-09-02 BATL-1
ABLAPL- JADUNATH
86/2024 (04.09.2024 o BT ROTNES c.o. Order Dtd. 2024-09-02 BATL-1
ABLAPL- JADUNATH
87/2024(04.09.2024 S c.o. Order Dtd. 2024-09-02 BATL-1
ABLAPL- JADUNATH
88/2024(04.09.2024  [F2UET0C TR c.o. Order Dtd. 2024-09-02
COURT
ABLAPL- BISWARANJAN
90/202404.09.2024 22000 - BISTE C.0. |NO. 2 lorder Dtd. 2024-09-02
OLD
COURT
91/2024 [04.09.2024 |[PBLAPL- 1y k. PATRA  |C.0.  |NO. 2 |Order Dtd. 2024-09-02
9287/2024
OLD
COURT
92/2024 (04.09.2024 |[PBLAPL= ) MoHANTY C.0.  |NO. 2 lorder Dtd. 2024-09-02
9288/2024
OLD
ABLAPL- COURT
93/2024|04.09.2024 A. MOHANTY C.0.  INO. 2 lorder Dtd. 2024-09-02 BATL-1
9296/2024
OLD
COURT
ABLAPL- BIJAY KUMAR
94/202404.09.2024 oo PR C.0. |NO. 2 |order Dtd. 2024-09-02
OLD
COURT
95/2024 (04.09.2024 |[PBLAPL- ly  EaRAL C.0.  INO. 2 lorder Dtd. 2024-09-02
9298/2024
OLD
ABLAPL- COURT
96/2024 (04.09.2024 SARAT DASH C.0. |NO. 2 lorder Dtd. 2024-09-02
9368/2024
OLD
COURT
ABLAPL- BINDU SAGAR
97/202404.09.2024  [goETL B C.0. |NO. 2 order Dtd. 2024-09-02
OLD
COURT
CRLA- CRIMINAT
99/2024(04.09.2024 [0 |N. SAHOO c.o. ggb 2 lorder Dtd. 2024-09-02 —

00/2024(04.09.2024 |CRLA- TUKUNA KUMAR [C.O.  |[COURT [Order Dtd. 2024-09-02 CRIMINAI




587/2024 |MISHRA NO. 2 APPEAL
OLD
JCRLA- COURT CRIMINAI
01/2024{04.09.2024 o7 ° J. KAMILA No. & (order Dtd. 2024-12-10 ADDEAL
COURT
ABLAPL- BINDU SAGAR
02/202404.09.2024  [J0Y |t NO. 2 |Order Dtd. 2024-07-22
OLD
COURT
ABLAPL- SRINTBASH
03/202404.09.2024 (g0 L NTY NO. 2 |Order Dtd. 2024-09-02
OLD
COURT
ABLAPL- SRINIBASH
05/2024(04.09.2024 (g2 S0 |0 Ty NO. 2 |Order Dtd. 2024-09-02
OLD
COURT
WP (C) - BISWANATH el
08/202404.09.2024 |0 00 0oy ooy NO. 2 |Order Dtd. 2024-08-31
OLD
COURT
WP (C) - BISWANATH el
09/202404.09.2024 |10 00 0o, boa NO. 2 |Order Dtd. 2024-08-31
OLD
CRIMC- COURT
10/2024(04.09.2024 A.K.SWAIN NO. 2 |0rder Dtd. 2024-08-23
2930/2024
OLD
CRLMC- COURT
11/2024(04.09.2024 J.P.KAR NO. 2 |Order Dtd. 2024-08-23
2930/2024
OLD
WP (C) - COURT
12/2024(04.09.2024 P.K.MOHANTY NO. 2 |order Dtd. 2024-08-27
20662/2024
OLD
WP (C) - COURT
13/2024(04.09.2024 B.SAMAL NO. 2 |Order Dtd. 2024-08-31
20594/2024
OLD
WP (C) - COURT
14/2024(04.09.2024 S.K.BISWAL NO. 2 |Order Dtd. 2024-08-31
20012/2024
OLD
WP (C) - COURT
15/202404.09.2024 |77, <0 4 |S-K-LENKA Tg. Order Dtd. 2024-08-31
FAO- COURT MISC.
16/2024(04.09.2024 P.C. DAS NO. |Order Dtd. 2024-08-30 APPEAL
338/2020
10 SEC.
WP (C) - COURT
17/2024(04.09.2024 7122y 0o, |T. SWAIN Tg. Order Dtd. 2024-08-31
e (C) - COURT
18/2024(04.09.2024  |;75¢, oo, M.R.SAHOO Tg. Order Dtd. 2024-08-31
MACA- COURT MISC.
19/2024(04.09.2024 J. DEHURY NO. |Order Dtd. 2024-08-29 APPEAL
121/2021
23 SEC.
MACA- COURT MISC.
20/2024(04.09.2024 I.CH. SAHU NO. |Order Dtd. 2024-08-29 APPEAL
121/2021 23 i




WP (C) -

COURT

21/202404.09.2024 70 F) M.R.SAHOO gg. Order Dtd. 2024-08-31
e (C) - COURT
22/2024(04.09.2024 17107 |M.BASU 22. Order Dtd. 2024-09-02
MACA COURT MISC.
23/2024|04.09.2024 I.CH. SAHU NO. |Order Dtd. 2024-08-29 APPEAL
936/2019
23 SEC.
B () - COURT
24/2024(04.09.2024 oo 717 P BEHERA 28. Order Dtd. 2024-09-02
COURT
25/202404.09.2024 |NEC(OAC) = 1p o paTr NO. |order Dtd. 2024-09-02 OA Branc
1429/2018 e
0B () - COURT
26/202404.09.2024 10 2)7 s . MOHARANA gg. Order Dtd. 2024-09-02
COURT
27/2024104.09.2024 |WEC(OAC) = I = hoon NO. |order Dtd. 2024-09-02 OA Branc
2960/2018 o
cup COURT
28/2024(04.09.2024 G.JAYASINGH NO. |Order Dtd. 2024-09-02
809/2024 o
COURT
ABLAPL- JYOTISH RANJAN
29/202404.09.2024 2222 10YO c gg. Order Dtd. 2024-09-02
COURT
30/2024(04.09.2024 |WEC(OAC) = o ©  vOHANTY NO. |order Dtd. 2024-09-02 OA Branc
1602/2018 o
o COURT
31/2024|04.09.2024 ANUPAM DASH NO. |order Dtd. 2024-09-02
814/2024 o
COURT
32/2024104.09.2024 WEC (OAC) ~ N. MALLICK NO. Order Dtd. 2024-08-27 OA Branc
991/2018 o
e (C) - COURT
33/202404.09.2024 |5 107 lc.R.NAYAK 28. Order Dtd. 2024-08-31
COURT
34/2024(04.09.2024 |PBLAPL- lpr BARTK NO. |order Dtd. 2024-09-02 BATL-1
9322/2024 e
WP (C) - COURT
35/2024(04.09.2024 oo )7 M.D.BISWAL 28. Order Dtd. 2024-09-02
COURT
36/202404.09.2024 BBLAPL= 1 has NO. |Order Dtd. 2024-09-02 BATL-1
9452/2024 o
B () - COURT
37/2024(04.09.2024 700007 8K MOHANTY 28. Order Dtd. 2024-09-02
COURT
ABLAPL-
38/202404.09.2024 o225 6. SAHOO NO. |Order Dtd. 2024-09-02 BATIL-2

20




WP (C) -

COURT

39/202404.09.2024 70107 M.R. SAHOO gg. Order Dtd. 2024-09-02
e (C) - COURT
10/2024(04.09.2024 [0 47  |A K. MOHANTY 28. Order Dtd. 2024-09-02
COURT
ABLAPL-
41/202404.09.2024  [SoBTDC Ik DAS gg. Order Dtd. 2024-09-02
COURT
12/2024 (04.09.2024 |PBLAPL- g k. panDA NO. 2 |Order Dtd. 9999-12-31
9449/2024
OLD
e (C) - COURT
43/2024(04.09.2024 A.K.MOHANTY NO. 2 |Order Dtd. 2024-09-02
20659/2024
OLD
WP (C) - HRUDANANDA COURT B B
44/2024104.09.2024 o L ATRA FoURT order ptd. 2024-09-11
ABLAPL- COURT
45/202404.09.2024  [go0te MK MALLICK FoURT order ptd. 2024-09-02
WP (C) - HRUDANANDA COURT B B
46/2024104.09.2024 |0 ) rRa FoUR lorder prd. 2024-09-11
WP (C) - COURT o
47/202404.09.2024 [0 0N ALK MORANTY FoUR lorder Drd. 2024-09-02
ABLAPL- COURT
18/202404.09.2024  [FSUBTDC IA. PATTANATK FOURT lorder Drd. 2024-09-02 BATL-2
BLAPL- COURT
19/202404.09.2024 |27 s BISWAL FoURT lorder prd. 2024-09-03
WP (C) - COURT o
50/202404.09.2024 oo )7 o ALK, MORANTY FoURT lorder pd. 2024-09-02
ABLAPL- COURT
51/202404.09.2024 o277 6. sAHOO FoURT order ptd. 2024-09-02 BATL-1
ABLAPL- COURT
52/2024(04.09.2024 o500 MK MALLICK FoURT order pta. 2024-09-02 BATL-1
WP (C) - COURT o
53/202404.09.2024 70107 IB.K. SAHOO FoUR lorder prd. 2024-09-03
WP (C) - COURT o
54/2024(04.09.2024 |5°40)7 IR R.DAg FOURT lorder Drd. 2024-09-02
ABLAPL- COURT
55/2024(04.09.2024 22005 B sAMAL OURT lorder Drd. 2024-09-02
ABLAPL- COURT
56/202404.09.2024  |[gouite |7 SAHOO COURT lorder Drd. 2024-09-02
B () - COURT
57/2024(04.09.2024 |10 L7 17 R.DAS 22. Order Dtd. 2024-09-02
COURT
58/2024 [04.09.2024 |PBLAPL- h x JENA NO. |order Dtd. 2024-09-02 BATL-1
9358/2024 A
B () - COURT
59/202404.09.2024  |n0 )7 Ip.1. MISHRA gg. Order Dtd. 2024-09-03
BLAPL- COURT
60/202404.09.2024 25007 |3 KAMILA FOURT lorder ptd. 2024-09-02




23 |

COURT
61/2024 (04.09.2024 |PBLAPL- h k JENa C. NO. |Order Dtd. 2024-09-02
9458/2024 .
COURT
62/2024 (04.09.2024 |PBLAPL-  lhp voHANTY C. NO. |Order Dtd. 2024-09-02
9439/2024 .
WP (C) - COURT
63/202404.09.2024 70107 o, cEHOTRAY [C. gg. Order Dtd. 2024-09-03
COURT
64/2024 (04.09.2024 |PBLAPL- h k. JENa C. NO. |order Dtd. 2024-09-02 BATL-2
9367/2024 A
COURT
65/2024 (04.09.2024 |PBLAPL~ p pagy c. NO. |order Dtd. 2024-09-02
9448/2024 =
COURT
66/2024(04.09.2024 |PBLAPL- p  pruERa C. NO. 2 |order Dtd. 2024-07-30
7478/2024
OLD
0B () - COURT
67/2024(04.09.2024 A.K. MOHANTY |C. NO. 2 |Order Dtd. 2024-09-03
21577/2024
OLD
ABLAPL- COURT
68/2024(04.09.2024 N. K. ROUT C. NO. 2 |Order Dtd. 2024-09-02 BATL-1
9461/2024
OLD
COURT
69/202404.09.2024 |ABLAPL= o paRIK c. NO. 2 |order Dtd. 2024-09-02
9304/2024
OLD
COURT
WP (C) - o WRIT
70/202404.09.2024 |10 )7 IB.B. MALLICK |C. gib 2 lorder Dtd. 2024-09-03 R
I COURT
71/2024 [04.09.2024 A MOHANTY c. NO. 2 |order Dtd. 2024-09-03
8201/2024
OLD
B () - COURT
72/2024 (04.09.2024 P.K. DAS c. NO. 2 |order Dtd. 2024-09-02
18819/2024
OLD
COURT
73/2024 [04.09.2024 PBLAPL- iy Navak c. NO. 2 |order Dtd. 2024-09-02
9321/2024
OLD
B () - COURT
74/2024 (04.09.2024 P.K. DAS C. NO. 2 |Order Dtd. 2024-09-02
18959/2024
OLD
ABLAPL- COURT
75/2024 (04.09.2024 B MISHRA c. NO. 2 |Order Dtd. 2024-09-02 BATL-2
9447/2024
OLD
COURT
76/202404.09.2024 |[BBLAPL= o cuNDARA C. NO. 2 lorder Dtd. 9999-12-31
9309/2024
OLD
COURT
CRLMC- CRIMINATI
77/2024(04.09.2024 (0060 |B. sAHOO c. Tg. Order Dtd. 2024-10-01 .
78/2024|04.09.2024 |ABLAPL-  |HIMANSHU KUMR [C. (COURT |Order Dtd. 2024-09-02 BAIL-1




9432/2024 |BHOL NO.
10
ABLAPL- COURT
80/202404.09.2024 B BEHERA NO. 2 lorder Dtd. 9999-12-31 BATL-1
9459/2024
OLD
COURT
CRLMC- CRIMINAI
81/2024(04.09.2024 3,000 o |A. MOHANTY NO. 2 |Order Dtd. 2024-09-02 e
OLD
COURT
ABLAPL- L. N.
82/2024(04.09.2024  [oouinoe 1 N el ggb 2 lorder Dtd. 2024-09-02
COURT
ABLAPL- PRADEEP KUMAR
83/2024(04.09.2024 [ P NO. 2 |Order Dtd. 2024-06-27
OLD
COURT
CRLMC- CRIMINAI
84/2024(04.09.2024 5007 o |A. MOHANTY NO. 2 |Order Dtd. 2023-09-26 .
OLD
COURT
85/2024 |04.09.2024 |BBLAPL= o cprmT NO. 2 |Order Dtd. 2024-09-02
9323/2024
OLD
COURT
86/2024(04.09.2024 |PBLAPL- gk pALT NO. 2 lorder Dtd. 2024-08-13
8220/2024
OLD
COURT
87/2024(04.09.2024 |[PBLAPL- gk pALT NO. 2 lorder Dtd. 2024-08-16 BATL-1
8318/2024
OLD
COURT
88/2024 04.09.2024 |BBLAPL= lop paNT NO. 2 |Order Dtd. 2024-09-02
9311/2024
OLD
CRLMC- DR CRIMINAT
89/2024(04.09.2024 | 000C0 o M.R. BARTK ) [order Dtd. 2024-10-01 e
BLAPL- SANJIB KUMAR DR
90/2024(04.09.2024 LB T I o ) [order Dtd. 2024-09-02 BATL-2
ABLAPL- DR
91/2024(04.09.2024  [F2VEITC 7. B. kaR 5y |order prd. 2024-09-02 BATL-1
ABLAPL- DR
92/2024(04.09.2024 ;270000 |a sAROO ) |order Dtd. 2024-09-02
ABLAPL- DR
93/2024(04.09.2024 g, 0> M. R. BARIK ) [order Dtd. 2024-09-02
ABLAPL- DR
94/2024(04.09.2024 oot 9L B KAR ) [order Dtd. 2024-09-02 BATL-1
BLAPL- SANJIB KUMAR DR
95/2024(04.09.2024 | o e DR ) |order Dtd. 2024-09-02 BATL-1
ABLAPL- DR
96/2024(04.09.2024 [ ;o2 |B BEHERA ) [order Dtd. 2024-09-02
CONTC- DR
97/2024(04.09.2024 o000 D SWAIN ) |order Dtd. 2024-08-30 CONTEMP
BLAPL- DR
98/2024(04.09.2024  [Joo” o l6.C. BARIK ) |order Dtd. 2024-09-02 BATL-2
COURT
ABLAPL-
99/2024(04.09.2024 oo 0o, (3. P. KAR NO. 2 |Order Dtd. 2024-06-18

OLD




ABLAPL-

COURT

00/202404.09.2024  [g50BT0 MR SAHOO NO. 2 |order Dtd. 2024-09-02
OLD
COURT
CRLMC- HRUDANANDA CRIMINAI
01/2024(04.09.2024 |0 Er R oan gib 2 lorder Dtd. 2024-09-02 e
CONTC— COURT
02/2024(04.09.2024 S MOHARANA NO. 2 |Order Dtd. 2024-08-30 CONTEMP]
8752/2023
OLD
COURT
03/2024 (04.09.2024 |PBLAPL- o sErmI NO. 2 |Order Dtd. 2024-09-02
9445/2024
OLD
COURT
04/2024 [04.09.2024 |[PBLAPL- o prvERA NO. 2 |Order Dtd. 2024-09-02
9361/2024
OLD
ABLAPL- COURT
05/2024104.09.2024 M. R. BARIK NO. 2 |Order Dtd. 2024-09-02 BAIL-1
9338/2024
OLD
COURT
WP (C) - o WRIT
06/202404.09.2024 o= C)7 IA.K. PANDA NO. 2 |Order Dtd. 2024-08-30 o CH
OLD
I COURT
07/2024(04.09.2024 R CH ROUT NO. 2 |Order Dtd. 2024-08-30 CONTEMP]
8493/2023
OLD
COURT
08/202404.09.2024 |BBLAPL= iy garT NO. 2 |Order Dtd. 2024-09-02
9377/2024
OLD
COURT
CRLMC- CRIMINAI
09/202404.09.2024 | C370C7 o |s. DasH NO. 2 |order Dtd. 2024-09-02 e
OLD
ABLAPL- COURT
10/2024|04.09.2024 M. R. SAHOO NO. 2 |Order Dtd. 2024-09-02 BATL-1
9314/2024
OLD
CONTC- COURT
11/2024104.09.2024 A K NAYAK NO. 2 Order Dtd. 2024-08-23 CONTEMP1
3565/2022
OLD
e (C) - COURT
12/2024|04.09.2024 KIRTAN DANG NO. 2 |order Dtd. 2024-09-02
20843/2024
OLD
COURT
13/2024 04.09.2024 |PBLAPL-  p K. MALLICK NO. 2 |Order Dtd. 2024-08-01
7515/2024
OLD
COURT
14/2024 [04.09.2024 |[PBLAPL™ g pag NO. 2 |Order Dtd. 2024-09-02
9326/2024
OLD
I COURT
15/2024|04.09.2024 M BARAL NO. 2 |Order Dtd. 2024-08-23 CONTEMP]
3191/2021
OLD
COURT
ABLAPL- PRASANTA KUMAR
16/202404.09.2024 o BT FRASAT c NO. 2 |Order Dtd. 2024-07-09 BATL-1
OLD
COURT
ABLAPL-
17/202404.09.2024  [g->2500 B DAS NO. 2 |Order Dtd. 2024-09-02

OLD




ABLAPL-

COURT

18/2024 (04.09.2024 00200 oL c. gENa NO. 2 |Order Dtd. 2024-07-22
OLD
CONTC- COURT
19/2024 (04.09.2024 RANJIT SAMAL NO. 2 |Order Dtd. 2024-08-30
2110/2024
OLD
CONTC— COURT
20/2024(04.09.2024 RANJIT SAMAL NO. 2 |order Dtd. 2024-08-30
2111/2024
OLD
COURT
21/2024 [04.09.2024 |[PBLAPL™ g pag NO. 2 lorder Dtd. 2024-09-02 BATL-1
9329/2024
OLD
COURT
CRLMC- CRIMINAI
22/202404.09.2024 | T5U0C0  R.K. DEHURY Tg. Order Dtd. 2024-10-07 e
CONTC- COURT
23/2024(04.09.2024 RANJIT SAMAL NO. |order Dtd. 2024-08-30
2112/2024 s
COURT
24/2024 (04.09.2024 |PBLAPL™ g pag NO. |Order Dtd. 2024-09-02 BATL-1
9355/2024 o
COURT
25/2024 [04.09.2024 |PBLAPL- g k. pash NO. |Order Dtd. 2024-09-02
9353/2024 s
I COURT
26/2024104.09.2024 K.C. PANDA NO. Order Dtd. 2024-09-02 BAIL-2
493/2023 .
CONTC- COURT
27/2024|04.09.2024 RANJIT SAMAL NO. |Order Dtd. 2024-08-30 CONTEMP?
2085/2024 0
COURT
28/2024(04.09.2024 |PBLAPL™ g pag NO. 2 lorder Dtd. 2024-07-29 BATL-1
7394/2024
OLD
COURT
29/202404.09.2024 |ABLAPL- 1p - IENKA NO. 2 |Order Dtd. 2024-08-12
8110/2024
OLD
I COURT
30/2024 (04.09.2024 RANJIT SAMAL NO. 2 |order Dtd. 2024-08-30
2087/2024
OLD
COURT
CRLA- CRIMINATI
31/2024(04.09.2024 ([0 [P.K. MOHANTY NO. 2 |order Dtd. 2024-08-13 S emar
OLD
COURT
32/2024 (04.09.2024 |PBLAPL- p k  MomANTY NO. 2 |Order Dtd. 2024-09-02
9341/2024
OLD
COURT
33/202404.09.2024 ABLAPL- v OHANTY NO. 2 |Order Dtd. 2024-09-02
9313/2024
OLD
WRIT
34/2024|04.09.2024 |NE(C)- J.P. KAR EgURg Order Dtd. 2024-09-02 BRANCH
U 4489/2024 T OL].D . (DIVISIC
BENCH-3)
CONTC- COURT
35/2024104.09.2024 4182/2024 RANJIT SAMAL NO. 2 Order Dtd. 2024-08-30 CONTEMP1




ot |

ABLAPL- COURT
36/2024104.09.2024 P. K. MOHANTY NO. 2 |Order Dtd. 2024-09-02 BAIL-1
9348/2024
OLD
CONTC- COURT
37/2024(04.09.2024 RANJIT SAMAL NO. 2 |Order Dtd. 2024-08-30
4493/2024
OLD
COURT
CRLA- CRIMINAT
38/2024(04.09.2024 ([ o |N. SAHOO NO. 2 |order Dtd. 9999-12-31 S emnr
OLD
COURT
39/202404.09.2024 |ABLAPL™ 1y b gpg NO. 2 |order Dtd. 2024-09-02
9457/2024
OLD
COURT
40/2024(04.09.2024 (ABLAPL- R, MISHRA NO. 2 |Order Dtd. 2024-09-02
9321/2024
OLD
S COURT
41/2024(04.09.2024 L D SAHOO A NO. 2 |order Dtd. 5000-01-01 CONTEMP
5203/2023
OLD
I COURT
12/2024(04.09.2024 PK ROUTRAY NO. 2 |Order Dtd. 2024-09-03 BATIL-2
3450/2024
OLD
I COURT
43/2024(04.09.2024 B DAS NO. 2 lorder Dtd. 2024-09-03
1963/2024
OLD
COURT
44/202404.09.2024 (BBLAPL- ¢ MALLICK NO. 2 lorder Dtd. 2024-07-30
7469/2024
OLD
COURT
15/2024 [04.09.2024 |PBLAPL- 0 oaNDA NO. 2 |Order Dtd. 2024-09-02
9324/2024
OLD
CONTC- COURT
46/2024(04.09.2024 D.SWAIN NO. 2 |Order Dtd. 2024-08-30 CONTEMP
5927/2021
OLD
I COURT
47/2024(04.09.2024 SR MOHAPATRA NO. 2 |Order Dtd. 2024-09-03
3242/2024
OLD
ABLAPL- COURT
48/2024(04.09.2024 P. K. LENKA NO. 2 |order Dtd. 2024-09-02 BATL-1
9464/2024
OLD
I COURT
49/2024(04.09.2024 J P KAR NO. 2 |Order Dtd. 2024-08-30
387/2024
OLD
COURT
50/2024 (04.09.2024 |PPLAPL™ lop MIsHRA NO. 2 |Order Dtd. 2024-09-02
9343/2024
OLD
BLAPL- COURT
51/2024 (04.09.2024 AK MOHANTY NO. 2 |order Dtd. 2024-09-03 BATL-1
3051/2024
OLD
N COURT
52/2024(04.09.2024 M. R. SAHOO NO. 2 |Order Dtd. 2024-08-12 BATL-1
7631/2024
OLD
53/2024|04.09.2024 |CONTC- RANJIT SAMAL (COURT |Order Dtd. 2024-08-30




2086/2024 NO. 2
OLD
CONTC- COURT
54/2024(04.09.2024 RANJIT SAMAL NO. 2 |Order Dtd. 2024-08-30
2075/2024
OLD
BLAPL— COURT
55/2024 (04.09.2024 L ACHARI NO. 2 |Order Dtd. 2024-09-03 BATL-1
3073/2024
OLD
I COURT
56/2024104.09.2024 D. SWAIN NO. 2 |Order Dtd. 2024-08-27 BAIL-1
7964/2024
OLD
I COURT
57/2024 (04.09.2024 S BISWAL NO. 2 |Order Dtd. 2024-09-03
3059/2024
OLD
I COURT
58/2024|04.09.2024 RANJIT SAMAL NO. 2 |Order Dtd. 2024-08-30
2074/2024
OLD
I COURT
59/2024104.09.2024 S. K. DWIBEDI NO. 2 |Order Dtd. 2024-07-04
6568/2024
OLD
ABLAPL- COURT
60/2024104.09.2024 R. K. MALLICK NO. 2 Order Dtd. 2024-09-02 BATL-1
9427/2024
OLD
CONTC- COURT
61/202404.09.2024 RANJIT SAMAL NO. 2 |Order Dtd. 2024-08-30
2073/2024
OLD
ABLAPL- COURT
62/2024104.09.2024 R. K. MALLICK NO. 2 |Order Dtd. 2024-09-02 BATIL-1
9419/2024
OLD
CONTC- COURT
63/2024(04.09.2024 RANJIT SAMAL NO. 2 lorder Dtd. 2024-08-30 CONTEMP
2072/2024
OLD
I COURT
64/2024104.09.2024 P. K. MOHANTY NO. 2 |Order Dtd. 2024-09-02 BAIL-2
7743/2024
OLD
CONTC- COURT
65/202404.09.2024 RANJIT SAMAL NO. 2 |Order Dtd. 2024-08-30
2071/2024
OLD
I COURT
66/2024(04.09.2024 RANJIT SAMAL NO. 2 |order Dtd. 2024-08-30
2070/2024
OLD
CONTC- COURT
67/2024104.09.2024 RANJIT SAMAL NO. 2 |Order Dtd. 2024-08-30 CONTEMP1
2069/2024
OLD
68/2024(04.09.2024 "B S K MOHAPATRA EgURg Order Dtd. 2024-08-27 WRIT
i 1015/2023 : € : APPEAL
OLD
B () - COURT
70/2024 04.09.2024 S HUSSIAN NO. 2 |Order Dtd. 2024-09-02
19301/2024
OLD
ABLAPL- COURT
71/2024(04.09.2024 222 IBALARAM STNGH NO. 2 |Order Dtd. 2024-09-02 BATIL-2

OLD




COURT

ABLAPL- LAXMI CHARAN
72/202404.09.2024  [2oUETLC AR NO. 2 |order Dtd. 2024-06-21
OLD
COURT
ABLAPL- RABT NARAYAN
73/2024(04.09.2024  [SoET A NO. 2 |Order Dtd. 2024-09-02 BATL-1
OLD
ABLAPL- COURT
75/2024 |04.09.2024 S S PATTANAIK NO. 2 |order Dtd. 2024-09-02
9454/2024
OLD
ABLAPL- COURT
76/2024 (04.09.2024 BALARAM SINGH NO. 2 |Order Dtd. 2024-09-02
9340/2024
OLD
COURT
ABLAPL- BIDHUBHUSANA
77/2024104.09.2024 o ggb 2 lorder Dtd. 2024-09-03 BATL-1
COURT
ABLAPL- BIDHUBHUSANA
78/2024(04.09.2024  [SELEL o BLRIES ggb 2 lorder Dtd. 2024-09-03
N COURT
80/2024 (04.09.2024 J KAMILA NO. 2 |Order Dtd. 2024-09-02
6535/2024
OLD
I COURT
81,2024 (04.09.2024 SUVENDU BARIK NO. |Order Dtd. 2024-04-04 BATL-2
14465/2023 0
0B () - COURT
83/202404.09.2024 |70 77 IR.K.DEHURY Tg. Order Dtd. 2024-09-17
COURT
84/2024(04.09.2024 |PPLAPL- g K. BARIK NO. |order Dtd. 2024-09-02
9299/2024 0
COURT
85/2024 (04.09.2024 |[PPLAPL~ g K. BARIK NO. |order Dtd. 2024-09-02
9346/2024 "
COURT
87/2024(04.09.2024 |PBLAPL= o k. BARIK NO. |Order Dtd. 2024-09-02 BATL-1
9387/2024 "
ABLAPL- COURT
88/2024|04.09.2024 SUVENDU BARIK NO. |order Dtd. 2024-09-02
9375/2024 0
ABLAPL- COURT
89/2024 (04.09.2024 SUVENDU BARIK NO. |Order Dtd. 2024-09-02 BATL-1
9381/2024 "
COURT
ABLAPL- SRIKANT KUMAR
90/2024(04.09.2024 [ 2 PRTE Tg. Order Dtd. 2024-09-02 BATL-2
COURT
91/202404.09.2024 |BBLAPL= o pAT DASH NO. |Order Dtd. 2024-09-02
9380/2024 0
COURT
92/2024 [04.09.2024 |PBLAPL™  loiRAT DasH NO. 2 |order Dtd. 2024-06-26
6332/2024
OLD
COURT
ABLAPL- SRINIRBAS
93/202404.09.2024 | 2Ee SRS NO. 2 |Order Dtd. 2024-08-27

OLD




JCRLA- COURT CRIMINAI
94/2024(04.09.2024 [, 57 |T.D. RATNA No. & (order Dtd. 9999-12-31 ADDEAL
COURT
RSA- SECOND
01/2024(04.09.2024 | )0 oo |S.K. DASH Tg. Order Dtd. 2024-09-02 ADPEAL
RSA- COURT SECOND
03/202404.09.2024 |70 . |M.K. MOHANTY No. ] |Order Dtd. 2024-09-23 ADPEAL
WP (C) - COURT ol WRIT
05/202404.09.2024 |3 o2 .. |G. JAYSHING No. ] |Order Dtd. 2024-09-02 BRANCH-
COURT
RSA- SECOND
07/202404.09.2024 | 700" o , |T.K. MOHANTY Tg. Order Dtd. 2024-11-18 ADPEAL
COURT SECOND
09/2024(04.09.2024 |[RSA-5/2024 |P.K. SWAIN NO. |Order Dtd. 2024-11-18
17 APPEAL
R (C) - COURT
11/2024 (04.09.2024 B.S. SWAIN NO. |order Dtd. 2024-09-09 M.J.C
99/2024 15
COURT
RSA- SECOND
13/2024(04.09.2024 |37, M.M. PANDA Tg. Order Dtd. 9999-12-31 ADPEAL
COURT
WP (C) - ol WRIT
17/202404.09.2024 |70~ ., [B.C. PANDA Tg. Order Dtd. 2024-09-02 BRANCH-¢
COURT
WP (C) - oL WRIT
18/2024(04.09.2024 |7 -0, |B.C. PANDA ?2' Order Dtd. 2024-09-02 BRANCH-¢
COURT
WP (C) - ol WRIT
19/202404.09.2024 |70 70,  |K. SAHOO TS. Order Dtd. 2024-09-02 BRANCH-¢
COURT
WP (C) - ol WRIT
20/202404.09.2024 ;0 - ., [B.C. PANDA TS. Order Dtd. 2024-09-02 BRANCH-]
p () - COURT
21/2024104.09.2024 19220/2024 MANASI DAS Tg. Order Dtd. 2024-08-27
COURT
WP (C) - Aol WRIT
22/202404.09.2024 |00, [B.C. PANDA Tg. Order Dtd. 2024-09-02 BRANCH-1
COURT
WP (C) - ol WRIT
24/2024(04.09.2024 7”0, |B.C. PANDA Tg. Order Dtd. 2024-09-02 BRANCH-¢
COURT
WP (C) - ol WRIT
25/2024(04.09.2024 |7 ,7> , [B.C. PANDA TS. Order Dtd. 2024-09-02 BRANCH-¢
COURT
WP (C) - hoL WRIT
27/202404.09.2024 |70, |B.C. PANDA Tg. Order Dtd. 2024-09-02 BRANCH-¢
COURT
WP (C) - ol WRIT
29/2024(04.09.2024 |]_.7° ., [B.C. PANDA Tg. Order Dtd. 2024-09-02 BRANCH-¢
32/2024/04.09.2024 WP (C)- B.C. PANDA (COURT |Order Dtd. 2024-09-02 WRIT




204/2024 NO. BRANCH-1
12

38/202404.09.2024 [ 29) 0 la.c. pawpa §§?RT Order Dtd. 2024-09-02 N NCH 1
39/2024(04.09.2024 (70090 - lp.c. paNDA §§?RT Order Dtd. 2024-09-02 N NCH 1
41/202404.09.2024 ?géf;524 B.C. PANDA §§?RT Order Dtd. 2024-09-02 e
42/202404.09.2024 501" la.c. pawpa §§?RT Order Dtd. 2024-09-02 N NCH .
13/2024(04.09.202¢ (7S | [TAPAR KOMAR FoOR lorder Drd. 2024-09-02
14/2024(04.09.202¢  [5°(C)° s c. panDa FOURT lorder Drd. 2024-01-22 o NCH
45/2024(04.09.2024 57157 s c. panpa FoURT order ptd. 2024-09-02 N NCH.
16/2024(04.09.202¢ (701007 | [FAVAY KOMAR FoURT lorder Drd. 2024-09-02
48/2024 04.09.2024 ?gég>5024 B.C. PANDA FOURT lorder prd. 2024-09-02 N ANCH ¢
50/2024 |04.09.2024 ggé§>5024 B.C. PANDA FoURT order ptd. 2024-09-02 o NCH¢
51/2024(04.09.202¢  [5°15)° s c. panpa FOURT lorder Drd. 2024-09-02 N ANCH ¢
54/2024 [04.09.2024 2553;524 B.C. PANDA FOURT lorder prd. 2024-09-02 N ANCH ¢
56/2024|04.09.2024 ?géi;524 B.C. PANDA FOURT order ptd. 2024-09-02 e
57/2024(04.09.202¢ |72 {907 la.c. panpa FOURT lorder Drd. 2024-09-02 N ANCH¢
59/2024(04.09.2024 (Cge” - |R.K. MOHAPATRA §§?RT Order Dtd. 2024-11-13 N ANCH. -
61/2024(04.09.2024 | |025° . B R SENAPATI §§?RT Order Dtd. 2024-09-02 et
62/202404.09.2024 (D00 |C.R. SWAIN vo.  lorder pta. 2024-08-27 N ANCHL.

20




64/2024(04.09.2024 | [028° B R SENAPATI §§?RT Order Dtd. 2024-09-02 e

65/2024(04.09.2024 D0 S.P. SAMANTA §§?RT Order Dtd. 2024-08-27 N NCH..

67/202404.09.2024 ?gigi;2024 o KUMAR §§?RT Order Dtd. 2024-09-03 e

68/202404.09.2024 giigé;zoz4 T BAG FOURT lorder Drd. 2024-09-17

70/2024(04.09.2024 305" . |M R ROUTRAY FoURT lorder Drd. 2024-09-23 e

72/202404.09.2024 ?gégé;2024 T BAG FOURT lorder Drd. 2024-09-17

73/2024(04.09.202¢ ;71" IRk, maRIK §§?RT Order Dtd. 2024-09-24 N ANCH.-

74/2024(04.09.2024 fiég>5018 S. MOHARANA §§?RT Order Dtd. 2024-09-24 N ANCH-

75/2024(04.09.2024 [0 1507 I BAG -oURT order ptd. 2024-09-03

76/2024(04.09.2024 [0 IS0 bR, BARIK FoURT order ptd. 2024-09-03 o NCH 1

77/2024|04.09.2024 ?553;;2024 N.K. ROUT FOURT lorder prd. 2024-09-03 N ANCH .

78/2024(04.09.202¢4 701907 |, mouaNTY FoURT order ptd. 2024-09-03 o NCH.
WRIT

80/2024 [04.09.2024 ?gég;;2024 e U FoURT order ptd. 2024-09-24 ?i?giglc
BENCH-1)

83/2024 04.09.2024 giéii;zoz4 P N NAYAK FoURT order ptd. 2024-09-17

85/2024 [04.09.2024 gié?i;zoz4 e U FoURT lorder prd. 2024-09-24

36/2024(04.09.2024 721907 1 k. pas OURT lorder Drd. 2024-09-02 N ANCH .

88/2024|04.09.2024 25522;2021 B.K. DAS FOURT order ptd. 2024-09-02 e

90/2024(04.09.2024 121507 k. pas FoURT lorder prd. 2024-09-02 N ANCH .

93/202404.09.2024 [WP(C)- B.K. DAS (COURT |Order Dtd. 2024-09-02 WRIT




24240/2021 NO. 1 BRANCH-F
WP (C) - COURT e WRIT
96/2024(04.09.2024 |5 )7 B.K. DAS COURT lorder Drd. 2024-09-02 o CH
WP (C) - COURT e WRIT
98/202404.09.2024 oo )" |B.K. DAS COURT lorder Drd. 2024-09-02 o eH
WP (C) - COURT el WRIT
99/202404.09.2024 [0 27 |B.K. DAS FOURT order ptd. 2024-09-02 o NCHL
WP (C) - COURT o
00/2024(04.09.2024 [Jo Z)7 |8, K. STINGH COURT lorder prd. 2024-09-02
WP (C) - COURT .
01/202404.09.2024 |70/ )7  IB. K. SINGH FoOR lorder Drd. 2024-09-02
WP (C) - COURT o
08/202404.09.2024 70 2)7 | |H. K. TRIPATHY FoURT lorder Drd. 2024-09-02
WP (C) - COURT o
09/202404.09.2024 [y 7 A K. RANA FoURT order ptd. 2024-08-31
LAA- COURT FIRST
10/2024(04.09.2024 2257 |p.K. DasH FOURT lorder Drd. 5000-01-01 e
LAA- COURT FIRST
11/202404.09.2024 g% . P.K. DASH FoURT order ptd. 2024-09-02 et
MATA- COURT FIRST
12/202404.09.2024 78 A, suNDARAY FoURT order ptd. 2024-08-29 e
LAA- COURT FIRST
13/202404.09.2024 |22 . M.K. pawDa FoURT lorder prd. 2024-09-02 ot
WP (C) - COURT o WRIT
14/202404.09.2024 |5 )7 A, SUNDARAY FoURT lorder Drd. 2024-09-02 ot
e (C) - COURT
15/202404.09.2024 o) P.K. MOHANTY §2. Order Dtd. 2024-09-30
p () - COURT
16/2024104.09.2024 20877/2024 BALARAM SINGH Tg. Order Dtd. 2024-09-02
COURT
WP (C) - WRIT
18/202404.09.2024  |¢- )" M. MOHANTY Tg. Order Dtd. 2024-09-03 o CH
N COURT
19/2024|04.09.2024 S BISWAL NO. |Order Dtd. 2024-09-03 BAIL-2
8254/2024 p
BLAPL— COURT
21/2024(04.09.2024 R R NAYAK NO. |order Dtd. 2024-08-29
2362/2024 "
COURT
23/2024 [04.09.2024 |PPLAPL- ly R papmI NO. |order Dtd. 2024-08-29
1401/2024 P
WP (C) - BRAJA KISHORE COURT _ _
24/2024(04.09.2024 5o 0 ISR COURT lorder Drd. 2024-09-02




6 |

COURT
WP (C) - BRAJA KISHORE ol
25/2024(04.09.2024 50020 oo oot Tg. Order Dtd. 2024-09-02
COURT
WP (C) - BRAJA KISHORE ol
26/2024(04.09.2024 |0t 000, [ores Tg. Order Dtd. 2024-09-02
COURT
WP (C) - BRAJA KISHORE ol
27/202404.09.2024 0ol o ot e Tg. Order Dtd. 2024-09-02
COURT
WP (C) - BRAJA KISHORE ol
28/2024(04.09.2024 o o0 o | oo Tg. Order Dtd. 2024-09-02
COURT
WP (C) - BRAJA KISHORE ol
29/202404.09.2024  50oce 000, s TG Tg. Order Dtd. 2024-09-02
CRLA- PARTHA SARATHI COURT CRIMINAI
30/202404.09.2024 7300 o 0oo | C No. o |Order Dtd. 2024-09-11 ADDEAL
WP (C) - BRAJA KISHORE COURT ol
31/2024(04.09.2024 5000000, s TG No. o (Order Dtd. 2024-09-02
WP (C) - BRAJA KISHORE COURT ol
32/2024(04.09.2024 5070000 ot No. & |Order Dtd. 2024-09-02
CRLA- COURT CRIMINAI
33/2024(04.09.2024 |00, |P K JENA No. 3 (Order Dtd. 2024-12-04 ADDEAL
WP (C) - BRAJA KISHORE COURT o
34/2024(04.09.2024 1 00 o oo No. 3 Order Dtd. 2024-09-02
WP (C) - BRAJA KISHORE COURT ol
35/2024(04.09.2024 5o 0 oo, oo No. 3 Order Dtd. 2024-09-02
COURT
ABLAPL- KSHIROD KUMAR
37/2024104.09.2024 [ T NO. 2 |Oorder Dtd. 2024-08-13 BATL-2
OLD
COURT
RPFAM- HRUDANANDA
39/2024(04.09.2024 o000 Lo aTRA 28. Order Dtd. 2024-09-03
COURT
10/2024 [04.09.2024 |[PBLAPL™ 1y pash NO. |Order Dtd. 2024-08-27 BATL-1
8795/2024 0
COURT
BLAPL- MRUTYUNJAY
14/2024104.09.2024 |0 000, oaoar gg. Order Dtd. 2024-09-03 BATL-2
BLAPL- COURT
45/2024(04.09.2024 GANESH SAHOO NO. |order Dtd. 2024-09-03
8174/2024 0
COURT
BLAPL- DILLIP KUMAR
46/2024104.09.2024 |00 o, o 28. Order Dtd. 2024-09-03 BAIL-2
BLAPL- COURT
47/2024(04.09.2024 D. K. JENA NO. |Order Dtd. 2024-09-03
8157/2024 0
48/202404.09.2024  |BLAPL- IDILLIP KUMAR (COURT |Order Dtd. 2024-09-03




8190/2024 |JENA NO.
20
COURT
BLAPL- SESHADEV
19/2024(04.09.2024  [2V0007 RS 28. Order Dtd. 2024-09-03 BATL-2
BLAPL— COURT
50/2024 (04.09.2024 A. K. SWAIN NO. |order Dtd. 2024-09-03
8161/2024 o
COURT
BLAPL- ASHOK KUMAR
51/202404.09.2024 228007 RO gg. Order Dtd. 2024-09-03 BATIL-1
COURT
BLAPL- ARUN KUMAR
52/2024(04.09.2024 |00 R 28. Order Dtd. 2024-09-03
I COURT
53/2024|04.09.2024 GANESH SAHOO NO. |order Dtd. 2024-09-03
8245/2024 o
I COURT
54/2024|04.09.2024 GANESH SAHOO NO. |Order Dtd. 2024-09-03 BATL-1
8247/2024 o
I COURT
55/2024 (04.09.2024 J. R. BISWAL NO. |Order Dtd. 2024-09-03
8258/2024 o
ABLAPL- COURT
56/2024 (04.09.2024 DIBAKAR SAMAL NO. |order Dtd. 2024-09-03
9486/2024 o
COURT
57/2024 (04.09.2024 |PPLAPL™ loupas saMAL NO. |order Dtd. 2024-09-03
9470/2024 o
ABLAPL- COURT
58/2024 |04.09.2024 GANESH SAHOO NO. |Order Dtd. 2024-09-03 BATL-1
9467/2024 P
ABLAPL- COURT
50/2024 |04.09.2024 GANESH SAHOO NO. |Order Dtd. 2024-09-03 BATL-1
9479/2024 i
COURT
60/202404.09.2024 ABLAPL™ o orn00 NO. |Order Dtd. 2024-09-02
9423/2024 o
ABLAPL- COURT
61/2024|04.09.2024 BIKRAM BEHERA NO. 2 |order Dtd. 2024-09-03
9475/2024
OLD
ABLAPL- COURT
62/2024(04.09.2024 K. K. NATH NO. 2 |order Dtd. 2024-09-03 BATL-2
9471/2024
OLD
COURT
63/2024(04.09.2024 |PPLAPL™ paHUL SETHI NO. 2 |order Dtd. 2024-09-03
9474/2024
OLD
ABLAPL- COURT
64/2024|04.09.2024 T. SAHOO NO. 2 |Order Dtd. 2024-09-03 BATL-1
9489/2024
OLD
COURT
ABLAPL- BIJAY KUMAR
65/2024(04.09.2024 [ il |y NO. 2 |order Dtd. 2024-09-03

OLD




ABLAPL-

COURT

66/2024(04.09.2024  [goo the AL K. SAHOO NO. 2 |Order Dtd. 2024-09-03
OLD
COURT
ABLAPL- SANJAY KUMAR
67/2024(04.09.2024  [co 2Tl PRI NO. 2 |Order Dtd. 2024-09-03
OLD
COURT
68/202404.09.2024 |ABLAPL- 1 o SENAPATI NO. 2 |Order Dtd. 2024-09-03
9516/2024
OLD
COURT
ABLAPL- PRASANJIT
69/2024(04.09.2024 oot PR NO. 2 |Order Dtd. 2024-09-03
OLD
COURT
70/2024 [04.09.2024 PBLAPL- g yrsmRa NO. 2 lorder Dtd. 2024-09-03
9529/2024
OLD
COURT
71/2024|04.09.2024 |ABLAPL- 1o ¢ RouT NO. 2 lorder Dtd. 2024-09-03
9528/2024
OLD
COURT
72/2024 [04.09.2024 |PBLAPL- g B MALLICK NO. 2 lorder Dtd. 2024-09-03
9518/2024
OLD
COURT
73/2024 04.09.2024 |PBLAPL™ g B MALLICK NO. 2 lorder Dtd. 2024-09-03
9521/2024
OLD
COURT
ABLAPL- JYOTI RANJAN
74/2024(04.09.2024 oo 10T NO. 2 lorder Dtd. 2024-09-03 BATL-1
OLD
COURT
75/2024 [04.09.2024 |PPLAPL™ o MIR BARIK NO. 2 |order Dtd. 2024-09-03
9483/2024
OLD
ABLAPL- COURT
76/2024 04.09.2024 SAMIR BARIK NO. 2 lorder Dtd. 2024-09-03 BATL-2
9526/2024
OLD
COURT
77/202404.09.2024  ABLAPL™ 1o VIR BARIK NO. 2 |Order Dtd. 2024-09-03
9480/2024
OLD
ABLAPL- COURT
79/2024 04.09.2024 RAJENDRA NO. 2 lorder Dtd. 2024-09-02 BATL-1
9408/2024
OLD
B () - COURT
81/2024(04.09.2024 KC PANDA NO. 2 |Order Dtd. 2024-08-29
20697/2024
OLD
CRLA- COURT CRIMINATI
84/202404.09.2024 |00 IS, BARIK ro %) lorder Dtd. 2024-10-29 emar
WP (C) - COURT
85/2024104.09.2024 18728/2024 KIRTAN DANG NO. 7
WRIT
WP (C) - COURT e BRANCH
86/2024(04.09.2024 17107 |a. MomANTY FoUR lorder ptd. 2024-09-03 i,
BENCH-3)
WRIT
WP (C) - COURT el BRANCH
87/202404.09.2024 |1° )7 |P.CH. DAS ro %) lorder Dtd. 2024-09-03 DTVISIC

BENCH-3)




COURT

WP (C) - o WRIT
88/2024(04.09.2024 |1, 27 M.K. PANT Tg. Order Dtd. 2024-07-19 R ANCH
COURT
CRLREV- CRIMINAI
89/2024(04.09.2024 (300 - M.N. MOHANTY 22. Order Dtd. 2024-10-01 e
COURT
90/2024 04.09.2024 |PBLAPL- 1 o BEHERA NO. 2 BATL-2
9393/2024
OLD
COURT
CRLREV- CRIMINATI
91/2024(04.09.2024 |30 M.N. MOHANTY gz. Order Dtd. 2024-10-01 e——
COURT
WP (C) - el WRIT
92/2024(04.09.2024 |1 007 Ik, SAHOO 22. Order Dtd. 2024-08-30 R ANCH-
COURT
WP (C) - e WRIT
93/2024(04.09.2024 [go 7 M. NATK Tg. Order Dtd. 2024-07-09 R ANCH:
RO COURT MISC.
94/202404.09.2024 D. J. NAYAK NO. |order Dtd. 2024-09-03 APPEAL
18/2023
10 SEC.
COURT
CRLREV- BIJAYA KUMAR CRIMINAI
95/2024(04.09.2024 (o700 C L [BET Tg. Order Dtd. 2024-09-02 VTS IOR
COURT
WP (C) - o WRIT
96/2024(04.09.2024 g0 )7 IS, K. MOHANTY Tg. Order Dtd. 2024-09-03 R ANCH-
COURT
WP (C) - o WRIT
97/2024(04.09.2024 o0, 07 . [K.K. JENA Tg. Order Dtd. 2024-09-02 R ANCH-
COURT
WP (C) - o WRIT
98/2024(04.09.2024 oo, 007 [K.K. JENA Tg. Order Dtd. 2024-09-02 R ANCH:
COURT
WP (C) - e WRIT
99/2024(04.09.2024 |10 C)7 IS, PATTANAYAK Tg. Order Dtd. 2024-09-03 R ANCH:
COURT
WP (C) - JYOTSNARANT B B WRIT
00/2024(04.09.2024 ;o 07 0 Tg. Order Dtd. 2024-09-02 R ANCH-
COURT
WP (C) - el WRIT
01/2024(04.09.2024 3o o |R. K. BEHERA Tg. Order Dtd. 2024-09-03 R ANCH-
COURT
WP (C) - o WRIT
02/2024(04.09.2024 | Jco0” oIS, MOHARANA 22. Order Dtd. 2024-12-06 R ANCH-"
COURT
WP (C) - L WRIT
03/2024(04.09.2024 o007 AL T. NAYAK gg. Order Dtd. 2024-11-28 R ANCH-
COURT
WP (C) - el WRIT
04/2024(04.09.2024 |12 0 IS, MOHARANA gg. Order Dtd. 2024-09-02 R ANCH-:
COURT
WP (C) - e WRIT
05/2024(04.09.2024 |15 007 |n. sAHOO NO. |order Dtd. 2024-09-02 AN CH-
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COURT

WP (C) - ol WRIT
06/2024104.09.2024 | 70 00 c DAS gg. Order Dtd. 2024-09-03 BRANCH-"
COURT
WP (C) - L WRIT
07/202404.09.2024 |o0 5, 0,, [N.K. ROUT 22. Order Dtd. 2024-11-21 BRANCH-§
COURT
WP (C) - ol WRIT
09/2024104.09.2024 |- 0c 50,5 (S- K. SAHOO gg. Order Dtd. 2024-09-03 BRANCH-"
COURT
WP (C) - ol WRIT
10/202404.09.2024 |00 0., [K.K. JENA gg. Order Dtd. 2024-09-02 BRANCH--
COURT
WP (C) - o WRIT
12/2024|04.09.2024 2600/2024 [R-R:DAS gg. Order Dtd. 2024-12-02 BRANCH-1
COURT
WP (C) - el WRIT
13/202404.09.2024 [\ /505, |S- MOHANTY gg. Order Dtd. 2024-09-03 BRANCH-"
COURT
WP (C) - el WRIT
14/2024|04.09.2024 13444/2024 P+ K- SRHOO gg. Order Dtd. 2024-09-03 BRANCH-
COURT
WP (C) - el WRIT
15/2024|04.09.2024 7889/2024 K-K- JENA gg. Order Dtd. 2024-09-02 BRANCH-
COURT
WP (C) - el WRIT
16/202404.09.2024 o000 0., [K.K. JENA gg. Order Dtd. 2024-09-02 BRANCH-
COURT
WP (C) - el WRIT
17/2024104.09.2024 | oo o 5q,, N- K. ROUT gg. Order Dtd. 2024-09-03 BRANCH-
COURT
WP (C) - el WRIT
18/202404.09.2024 oo 7 0, [K.K. JENA gg. Order Dtd. 2024-09-02 BRANCH-"
COURT
WP (C) - oS WRIT
19/2024104.09.2024 [0 500, BAG gg. Order Dtd. 2024-09-02 BRANCH-
RO COURT MISC.
20/2024|04.09.2024 S. K. SAHOO NO. |Order Dtd. 2024-09-02 APPEAL
214/2024
23 SEC.
COURT
WP (C) - ol WRIT
21/202404.09.2024 | 000 0., (K. K. JENA gg. Order Dtd. 2024-09-02 BRANCH-
COURT
ABLAPL- SATYAPRIYA
23/2024104.09.2024 |00 004 [samaNTA NO. 2 |Oorder Dtd. 2024-09-02
OLD
COURT
ABLAPL- LAMBODOR
24/2024104.09.2024 o 00" 0054 |acrarT NO. 2 |Oorder Dtd. 2024-09-02
OLD
ABLAPL- COURT
25/2024|04.09.2024 BISWAJIT SAHOO NO. 2 |Oorder Dtd. 2024-09-02
9277/2024
OLD
WP (C) - COURT L WRIT
26/2024|04.09.2024 8874/2024 |P-K- SWAIN No. ¢ Order Dtd. 2024-08-16 BRANCH-§




WP (C) - COURT Cno WRIT
27/202404.09.2024 | 7ooco 0, [PK. MOHANTY No. ¢ order Dtd. 2024-09-18 R ANCH-
WRIT
WP (C) - COURT e BRANCH
29/202404.09.2024 72201 |J.P. KAR No. ¢ order Dtd. 2024-05-03 (DTVISIC
BENCH-3)
ABLAPL- COURT
30/202404.09.2024  [(275 | BEHERA N, ¢ order Dtd. 2024-09-02
ABLAPL-  |GYANARANJAN COURT
31/2024(04.09.2024 (g 0o | Daen No. ¢ order Dtd. 2024-09-02
WRIT
WP (C) - COURT il BRANCH
32/202404.09.2024 |, =" 5 [B.B. MALLICK No. ¢ order Dtd. 2024-03-01 (DTVISIC
BENCH-2)
W (C) - COURT
33/202404.09.2024 |37 0 4 |G-C. JENA $g. Order Dtd. 2024-08-31
COURT
ABLAPL-  |GYANARANJAN
34/202404.09.2024 [ 0000 [oaTRA Tg. Order Dtd. 2024-09-02 BAIL-1
COURT
CRLMP- WRIT
35/202404.09.2024 |S7°° . |S. MOHANTY ?8. Order Dtd. 2024-08-13 R ANCH-:
COURT
ABLAPL-
36/202404.09.2024 [ 007, B DAS ?8. Order Dtd. 2024-09-02
COURT
WP (C) - M/S.SAMIR el WRIT
37/202404.09.2024 [, cco’n oo L UMAR MISHRA Tg. Order Dtd. 2024-08-28 ERANCH-
COURT
ABLAPL-
38/202404.09.2024 g, B DAS Tg. Order Dtd. 2024-09-02
COURT
WP (C) - el WRIT
39/202404.09.2024 [, e 500 oo |S. PATTNAIK $2. Order Dtd. 2024-08-28 BRANCH--
COURT
WP (C) - Cne WRIT
40/202404.09.2024 |, 0 -0 o |S. PATTNAIK TS. Order Dtd. 2024-08-28 BRANCH- -
COURT
41/2024 (04.09.2024 [SoPAPL gy pour NO. |order Dtd. 2024-09-02 BATL-1
9409/2024 12
COURT
WP (C) - el WRIT
42/2024(04.09.2024 |30 00 o |S. PATTNAIK Tg. Order Dtd. 2024-08-28 BRANCH--
ABLAPL- COURT
43/2024(04.09.2024 BHARAT BEHERA NO. |order Dtd. 2024-09-02
9399/2024 >
ABLAPL- COURT
44/2024(04.09.2024 BHARAT BEHERA NO. |order Dtd. 2024-09-02
9397/2024 12
45/2024|04.09.2024 |ABLAPL-  |B P TANGA (COURT |Order Dtd. 2024-09-02




9403/2024 NO.
12
COURT
ABLAPL- MRUTUNJAYA
16/2024(04.09.2024 ot Y NO. 2 |Order Dtd. 2024-09-02 BATIL-2
OLD
ABLAPL- COURT
47/2024(04.09.2024 SUMIT SATPATHY NO. 2 |Order Dtd. 2024-09-02
9271/2024
OLD
COURT
ABLAPL- BIKRAM KESHART
18/2024/04.09.2024  [SoLRTL PO NO. 2 |Order Dtd. 2024-09-02
OLD
I COURT
49/2024(04.09.2024 GANESH SAHOO NO. 2 |Order Dtd. 2024-09-03
8264/2024
OLD
I COURT
50/2024104.09.2024 A PATI NO. 2 |Order Dtd. 2024-09-03 BAIL-2
8262/2024
OLD
COURT
BLAPL- GYANARANJAN
52/202404.09.2024 | 2ATTC - OVERR NO. 2 |Order Dtd. 2024-09-03
OLD
COURT
ABLAPL- RAMESH CHANDRA
53/2024104.09.2024 ot NO. 2 |Order Dtd. 2024-09-02
OLD
ABLAPL- COURT
54/202404.09.2024 R B MISHRA NO. 2 |Order Dtd. 2024-09-02 BATL-2
9400/2024
OLD
COURT
55/2024 |04.09.2024 |BBLAPL= 1o 0 pouT NO. 2 lorder Dtd. 2024-09-03
9356/2024
OLD
ABLAPL- COURT
56/2024 [04.09.2024 AMLAN MOHANTY NO. 2 |Order Dtd. 2024-09-03 BATL-1
9482/2024
OLD
ABLAPL- COURT
57/2024104.09.2024 AMLAN MOHANTY NO. 2 |Order Dtd. 2024-09-03
9485/2024
OLD
B () - COURT
58/2024(04.09.2024  [JEID7  lurTHON DAS Tg. Order Dtd. 2024-10-08
B () - COURT
59/202404.09.2024 |1 (D)7 MITHON DAS Tg. Order Dtd. 2024-10-08
ABLAPL- COURT
60/2024(04.09.2024 BALARAM SINGH NO. |Order Dtd. 2024-09-02
9284/2024 "
COURT
ABLAPL- KSHIROD KUMAR
61/202404.09.2024 oot RN Tg. Order Dtd. 2024-09-02 BAIL-2
COURT
62/202404.09.2024 BBLAPL= 1o o pas NO. 2 |Order Dtd. 2024-08-01
7559/2024
OLD
WPC (OA) - COURT
64/2024(04.09.2024 oo O B, SAMAL NO. 2 |Order Dtd. 2024-09-02 OA Branc

OLD




ABLAPL-

COURT

65/202404.09.2024  [SoETDC IR DAs NO. 2 |order Dtd. 2024-09-02
OLD
e (C) - COURT
66/2024(04.09.2024 B SAMAL NO. 2 |Order Dtd. 2024-08-29
20207/2024
OLD
WP (C) - COURT
67/2024(04.09.2024 M.K. NAYAK NO. 2 |order Dtd. 2024-09-02
19862/2024
OLD
B () - COURT
68/2024(04.09.2024 B.K. SWAIN NO. 2 |Order Dtd. 2024-09-03
21064/2024
OLD
e (C) - COURT
69/2024(04.09.2024 K. PARIDA NO. 2 |Order Dtd. 2024-09-03
20971/2024
OLD
COURT
70/2024 [04.09.2024 PBLAPL™ lsp var NO. 2 |Order Dtd. 2024-09-03 BATL-1
9527/2024
OLD
. COURT MISC.
71/2024 (04.09.2024 A.K. DAS NO. 2 |Order Dtd. 2024-08-29 APPEAL
970/2019
OLD SEC.
. COURT MISC.
72/2024 (04.09.2024 N.CH. SINHA NO. |Order Dtd. 2023-03-09 APPEAL
516/2009
23 SEC.
. COURT MISC.
73/2024104.09.2024 P.K. BARIK NO. Order Dtd. 2024-08-29 APPEAL
970/2019
23 SEC.
I COURT
75/2024 |04.09.2024 R. K. BARIK NO. |order Dtd. 2024-08-30
6970/2024 =
COURT
76/2024 [04.09.2024 |PBLAPL= g k. BARIK NO. |order Dtd. 2024-09-03 BATL-2
9533/2024 =
COURT
77/2024 [04.09.2024 PBLAPL™ o k. BARIK NO. |Order Dtd. 2024-09-02 BATL-2
9391/2024 =
CRLMP- COURT
78/2024|04.09.2024 M. K. RATH NO. |order Dtd. 2024-09-03
1242/2024 A
B () - COURT
79/2024 (04.09.2024 ANIL KUMAR DAS NO. |Order Dtd. 2024-08-31
19894/2024 =
COURT
BLAPL- SIBA PRASAD
80/2024(04.09.2024 oo 1 B gg. Order Dtd. 2024-09-03
COURT
81/202404.09.2024 |ABLAPL- 1p ¢ BARIK NO. |Order Dtd. 2024-09-02
9283/2024 A
COURT
82/2024 (04.09.2024 |PPLAPL- p K. BARIK NO. 2 |Order Dtd. 2024-09-02
9305/2024
OLD
WP (C) - COURT
83/202404.09.2024 |1 )7 IS MOHAPATRA NO. 2 |Order Dtd. 2024-09-02

OLD




COURT

ABLAPL- JADUNATH
34/2024(04.09.2024  [FEORELC (RO NO. 2 |order Dtd. 2024-09-02
OLD
e (C) - COURT
85/2024 (04.09.2024 S .MOHAPATRA NO. 2 |order Dtd. 2024-09-02
17435/2024
OLD
COURT
ABLAPL- ASHOK KUMAR
86/202404.09.2024  [SSURTLC BSEOR NO. 2 |order Dtd. 2024-09-02
OLD
B () - COURT
87/2024(04.09.2024 S .MOHAPATRA NO. 2 |order Dtd. 2024-09-02
17778/2024
OLD
ABLAPL- COURT
89/2024 (04.09.2024 A. K. BEHERA NO. 2 |Order Dtd. 2024-09-03 BATL-1
9477/2024
OLD
0B () - COURT
90/2024|04.09.2024 P.K.MOHANTY NO. 2 |order Dtd. 2024-09-02
20555/2024
OLD
0B () - COURT
91,2024 (04.09.2024 P.K.MOHANTY NO. 2 |Order Dtd. 2024-09-02
21232/2024
OLD
COURT
ABLAPL- AMLAN SHAKTI
92/202404.09.2024  [gootte B NO. 2 |Order Dtd. 2024-09-03
OLD
COURT
ABLAPL- AMLAN SHAKTTI
93/202404.09.2024 2T B NO. 2 |order Dtd. 2024-09-03
OLD
COURT
CRLREV- S.DIBYADARSHAN
94/202404.09.2024 (V0 000 NO. 2 |order Dtd. 2024-09-02
OLD
B () COURT
95/202404.09.2024  |n0 S)7  IB. K. DAS ?8. Order Dtd. 2024-10-21
ABLAPL- COURT
96/2024104.09.2024 PRATAP SAHOO NO. Order Dtd. 2024-09-03 BATIL-1
9487/2024 "
CRLREV- SUBHASHREE COURT
97/2024|04.09.2024 DIBYADARSHINI NO. |order Dtd. 2024-09-02
442/2024
PANT 10
COURT
98/2024 (04.09.2024 |PPLAPL= IopaTAP SAHOO NO. |Order Dtd. 2024-09-03
9468/2024 "
W (C) - COURT
00/2024(04.09.2024 o0 C)7 1B, K. DAS Tg. Order Dtd. 2024-10-21
COURT
ABLAPL- AMLAN SHAKTTI
01/202404.09.2024 oo tioe B Tg. Order Dtd. 2024-09-03 BAIL-2
B () - COURT
02/2024(04.09.2024 |70 07 |p.C.MOHANTY 22. Order Dtd. 2024-09-03
W (C) - COURT
03/202404.09.2024 o D7 5. K. DAS NO. |order Dtd. 2024-10-21
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COURT

ABLAPL- AMLAN SHAKTTI
04/202404.09.2024 22T PR Tg. Order Dtd. 2024-09-03
COURT
WP (C) - o WRIT
05/2024(04.09.2024 o ) AT NAYAK TZ. Order Dtd. 2024-08-23 e
WP (C) - COURT
06/202404.09.2024 50 C)7  |P.C.MORANTY gg. Order Dtd. 2024-09-03
B () - COURT
07/2024(04.09.2024 o= 207 [R. K. MEHER gg. Order Dtd. 2024-08-31
BLAPL- COURT
08/2024(04.09.2024 H. K. PATRA NO. 2 |Order Dtd. 2024-09-03
6360/2024
OLD
0B () - COURT
09/202404.09.2024 |50 C)7  |p.C.MORANTY gg. Order Dtd. 2024-09-03
0B () - COURT
10/202404.09.2024 oo )7 R. K. MEHER gg. Order Dtd. 2024-08-31
COURT
BLAPL- SUSANTA KUMAR
11/202404.09.2024 | 22707 SO gg. Order Dtd. 2024-09-03
0B () - COURT
12/202404.09.2024 |50 C)7  |p.C.MORANTY gg. Order Dtd. 2024-09-03
e (C) - COURT
13/202404.09.2024 |50 C)” o R. K. MEHER gg. Order Dtd. 2024-08-31
B () COURT
14/202404.09.2024  [n0 20 R. K. MEHER gg. Order Dtd. 2024-08-31
COURT
WP (C) - LAXMI NARAYAN B B
15/2024104.09.2024 |10 C)7 O ey gg. Order Dtd. 2024-09-03
COURT
16/2024 [04.09.2024 |[BBLAPL- 1y R, BARIK NO. |order Dtd. 2024-09-02
9318/2024 A
B () - COURT
17/2024(04.09.2024 o0 007 [R. K. MEHER 22. Order Dtd. 2024-08-31
WP (C) - COURT
18/2024(04.09.2024 1107 lp. K. SWATN gg. Order Dtd. 2024-09-03
B () - COURT
19/202404.09.2024  [po L) R. K. MEHER gg. Order Dtd. 2024-08-31
ABLAPL- COURT
20/2024(04.09.2024 NIRANJAN ROUT NO. 2 |order Dtd. 2024-09-02
9401/2024
OLD
WP (C) - COURT
21/202404.09.2024 oo 1) P.K.SWAIN NO. 2 |order Dtd. 2024-09-03

OLD




WP (C) -

COURT

22/202404.09.2024 70 207 R. K. MEHER NO. 2 |order Dtd. 2024-08-31
OLD
e (C) - COURT
23/2024(04.09.2024 P.K.SWAIN NO. 2 |Order Dtd. 2024-09-03
21550/2024
OLD
WP (C) - COURT
24/2024(04.09.2024 R. K. MEHER NO. 2 |order Dtd. 2024-08-31
20859/2024
OLD
B () - COURT
25/2024 (04.09.2024 P.K.SWAIN NO. 2 |Order Dtd. 2024-09-03
21523/2024
OLD
COURT
ABLAPL- SRINTRASH
26/202404.09.2024 g0 NO. 2 |Order Dtd. 2024-08-27
OLD
COURT
27/2024(04.09.2024 |CRLREV™ g prumra NO. |Order Dtd. 2024-10-22
448/2024 0
0B () - COURT
28/202404.09.2024 oo )7 PLK.SWATN $g. Order Dtd. 2024-09-03
COURT
ABLAPL- SRINIRASH
29/202404.09.2024 oo NO. 2 |Order Dtd. 2024-08-27 BATL-2
OLD
0B () - COURT
30/2024(04.09.2024 P.K.SWAIN NO. 2 |order Dtd. 2024-09-03
21509/2024
OLD
COURT
31/2024(04.09.2024 |CRLREV= 0 . sinEA NO. |order Dtd. 2024-10-22
456/2024 0
COURT
32/2024 (04.09.2024 |PBLAPL™ o pAT DasH NO. |order Dtd. 2024-09-02
9451/2024 "
B () - COURT
33/202404.09.2024 701007 Ip.K. SWAIN Tg. Order Dtd. 2024-09-03
e (C) - COURT
34/202404.09.2024 [0 177 K. DANG Tg. Order Dtd. 2024-09-02
COURT
ABLAPL- BINDU SAGAR
35/2024(04.09.2024  [goe i oD Tg. Order Dtd. 2024-09-02 BATL-1
W (C) - COURT
36/2024(04.09.2024 [0 )7 [B. K. PATI Tg. Order Dtd. 2024-09-02
COURT
37/202404.09.2024 |BBLAPL= o pAT DASH NO. |Order Dtd. 2024-09-02
9310/2024 0
COURT
ABLAPL- BIJAY KUMAR
38/2024(04.09.2024 g2 N R Tg. Order Dtd. 2024-09-02 BATL-2
COURT
ABLAPL- BIJAY KUMAR
39/202404.09.2024  [gotoe PR NO. |Order Dtd. 2024-09-02
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BLAPL-

COURT

10/202404.09.2024  B2AVTT 13, b, wuDULT NO. 2 |order Dtd. 2024-08-09
OLD
COURT
41/2024 [04.09.2024 |[PBLAPL- 1y k. PATRA NO. 2 |Order Dtd. 2024-09-02
9272/2024
OLD
COURT
42/202404.09.2024 (ABLAPL- 1y ¢ pATRA NO. 2 |0rder Dtd. 2024-09-02
9270/2024
OLD
COURT
43/2024 (04.09.2024 |PBLAPL- g k. PATRA NO. 2 |Order Dtd. 2024-06-20
6089/2024
OLD
COURT
ABLAPL- JADUNATH
44/2024104.09.2024 oot NO. 2 |Order Dtd. 2024-09-02
OLD
COURT
ABLAPL- JADUNATH
45/2024 |04.09.2024 o BT RO NO. 2 |Order Dtd. 2024-09-02 BATL-1
OLD
COURT
ABLAPL- JADUNATH
46/202404.09.2024 oot NO. 2 |Order Dtd. 2024-09-02 BATL-1
OLD
COURT
ABLAPL- JADUNATH
47/2024 104.09.2024 oot NO. 2 |Order Dtd. 2024-09-02
OLD
COURT
ABLAPL- AMLAN SHAKTTI
18/202404.09.2024 2o BT B NO. 2 |order Dtd. 2024-06-19
OLD
COURT
19/2024(04.09.2024 |CRLREV- 1y k. paTRA NO. |order Dtd. 2024-10-03
371/2024 0
COURT
CRLREV- PRASANTA KUMAR
50/202404.09.2024 oo (FEASAT c ?8. Order Dtd. 2024-09-02
I COURT
51,2024 (04.09.2024 J. PRADHAN NO. |order Dtd. 2024-09-02
1517/2024 "
I COURT
52/2024|04.09.2024 LOKANATH SAHOO NO. |order Dtd. 2024-09-02
1698/2024 0
COURT
BLAPL-
53/2024 (04.09.2024 B K BEHERA NO. |Order Dtd. 2024-09-03
8830/2024 "
BLAPL— COURT
54/2024(04.09.2024 MK SWAIN NO. |Order Dtd. 2024-09-03 BATL-2
8054/2024 "
COURT
55/2024 |04.09.2024  SBLAPL- - luy baNDa NO. 2 |Order Dtd. 2024-09-02
9443/2024
OLD
COURT
58/202404.09.2024 |chpMC- PRADIPTA BEURA NO. 2 |Order Dtd. 2024-08-29 CRIMINAI
2320/2024 MISC
OLD
COURT
CRLMC- CRIMINAI
59/202404.09.2024 2060 [PRADIPTA BEURA NO. 2 |Order Dtd. 2024-08-29 i

OLD




COURT

CRLMC- CRIMINAT
60/202404.09.2024 | CENEC - H K PATRA NO. 2 |order Dtd. 2024-09-03 e
OLD
COURT
CRLMC- CRIMINAI
61/2024(04.09.2024 |[gCC o [ANTTA PADNA Tg. Order Dtd. 2024-08-01 e
COURT
CRLMC- CRIMINAT
62/202404.09.2024  |c(0C0 B DAS Tg. Order Dtd. 2024-09-03 e
CRLMC- COURT CRIMINAI
63/202404.09.2024 0060 M K PRADHAN FoURY lorder pra. 2024-09-11 e
COURT
64/2024(04.09.2024 |PBLAPL- lhy samOO NO. 2 |Order Dtd. 2024-09-02
8754/2024
OLD
P () - COURT
65/2024(04.09.2024 T. K. NAYAK NO. 2 |order Dtd. 2024-09-03
20577/2024
OLD
0B () - COURT
66/2024(04.09.2024 R. K. MOHANTY NO. 2 |order Dtd. 2024-09-03
17930/2024
OLD
COURT
ABLAPL- SURYAKANTA
67/202404.09.2024  [goerioe - PHREE NO. 2 |Order Dtd. 2024-09-02
OLD
P () - COURT
68/202404.09.2024 o )7 IB. P. TANGA gg. Order Dtd. 2024-12-18
B () - COURT
69/2024104.09.2024 20781/2024 P. R. SWAIN gg. Order Dtd. 2024-12-18
I COURT
70/2024 |04.09.2024 GK NANDA NO. |Order Dtd. 2024-09-03 BATL-2
3489/2024 =
71/2024 04.09.2024 |PLAPL- DK JENA ESURT Order Dtd. 2024-09-03
09 3456/2024 oo :
R (C) - COURT
7272024 (04.09.2024 S. PANDA NO. |order Dtd. 2024-10-29
257/2024 0
B () - COURT
73/202404.09.2024 o0 C)7 |B. B. MALLICK Tg. Order Dtd. 2024-09-03
= (C) - COURT
74/2024(04.09.2024 M. BISWAL NO. |Order Dtd. 2024-10-08
268/2024 s
COURT
75/2024 (04.09.2024 | TRECRL= |y ¢ BHOL NO. |Order Dtd. 2024-09-03
68/2024 0
- COURT
76/2024|04.09.2024 T. K. MOHANTY NO. |order Dtd. 2024-09-03
870/2024 s
W (C) - COURT
77/2024(04.09.2024 [0 007 B, K. MOHANTY NO. |Order Dtd. 2024-08-31

12




BLAPL- COURT
78/2024104.09.2024 7571/2024 J P KAR C.0. NO. 6 Order Dtd. 2024-09-04
WP (C) - el WRIT
82/2024104.09.2024 810/2024 APARESH BHOI GENERAL Order Dtd. 2024-09-03 BRANCH-"
CONTC- DWARIKA PRASAD
84/2024104.09.2024 1941/2022 MOHANTY GENERAL Order Dtd. 2023-11-20 CONTEMP1]
CRLMC- DEBASIS
89/2024104.09.2024 2157/2024 |TRIPATHY GENERAL Order Dtd. 2024-09-02
WP (C) - MANOJ KUMAR . s WRIT
98/2024104.09.2024 4459/2018 RANA GENERAL Compromise Petition BRANCH-"
ABLAPL- GOPABANDHU
04/2024104.09.2024 9309/2024 |SUNDARAY GENERAL Order Dtd. 2024-09-02
ABLAPL- RAJENDRA
06/2024104.09.2024 9429/2024 NARAYAN ROUT GENERAL Order Dtd. 2024-09-02
ABLAPL- SAROJ KUMAR
07/2024104.09.2024 9524/2024 |MISHRA GENERAL Order Dtd. 2024-09-03
WP (C) — MANOJ KUMAR A WRIT
69/2024104.09.2024 20270/2019 RANA GENERAL Order Dtd. 2019-10-25 BRANCH-1
RVWPET- MANOJ KUMAR CIVIL
74/2024104.09.2024 100/2020 RANA GENERAL Order Dtd. 2024-06-24 REVISIO}
RVWPET- MANOJ KUMAR CIVIL
79/2024104.09.2024 101/2020 RANA GENERAL Order Dtd. 2024-06-24 REVISIOM
WP (C) - MANOJ KUMAR Ao WRIT
86/2024104.09.2024 1837/2021 RANA GENERAL Order Dtd. 2024-02-02 BRANCH-
WP (C) - MANOJ KUMAR Al WRIT
15/2024104.09.2024 24502/2023 RANA GENERAL Order Dtd. 2024-06-24 BRANCH-f
WP (C) - MANOJ KUMAR CAa WRIT
49/2024104.09.2024 6136/2023 RANA GENERAL Order Dtd. 2024-04-18 BRANCH-
WP (C) - MANOJ KUMAR v WRIT
52/2024104.09.2024 24506/2023 RANA GENERAL Order Dtd. 2024-06-24 BRANCH-§
WP (C) - MANOJ KUMAR 1 WRIT
92/2024104.09.2024 37737/2023 RANA GENERAL Order Dtd. 2023-11-24 BRANCH-1
WP (C) - MANOJ KUMAR A1 WRIT
02/2024104.09.2024 24990/2020 RANA GENERAL Order Dtd. 2024-01-30 BRANCH-
WRIT
WP (C) - Al BRANCH
03/2024104.09.2024 21195/2017 JAYADEV BHOI GENERAL Judgement Dtd. 2023-03-15 (DIVISIC
BENCH)
WP (C) — WRIT
04/2024104.09.2024 21191/2017 JAYADEV BHOI GENERAL Judgement Dtd. 2023-03-15 BRANCH

(DIVISIC




IBENCH)

WRIT
WP (C) - BRANCH
05/2024104.09.2024 21190/2017 JAYADEV BHOTI GENERAL Judgement Dtd. 2023-03-15 (DIVISIC
BENCH)
WRIT
WP (C) - o BRANCH
06/2024104.09.2024 21199/2017 JAYADEV BHOT GENERAL Judgement Dtd. 2023-03-15 (DIVISIC
BENCH)
WRIT
WP (C) - e BRANCH
07/2024104.09.2024 21609/2017 JAYADEV BHOTI GENERAL Judgement Dtd. 2023-03-15 (DIVISIC
BENCH-1)
ABLAPL- UMA SHANKAR
17/2024(04.09.2024  [FEL0F0 - DNR S GENERAL Order Dtd. 2024-08-31 BATL-1
ABLAPL- RAJAT KUMAR
20/202404.09.2024 7,000 BT GENERAL Order Dtd. 2024-05-21
BLAPL- PUSPANJALT
22/202404.09.2024 5008 R GENERAL Order Dtd. 2024-08-29
RFA- MURALIDHAR FIRST
36/202404.09.2024 o000 PURR GENERAL Order Dtd. 2019-09-30 s
ABLAPL- PUSPANJALT
38/202404.09.2024 ool B 0RE GENERAL Order Dtd. 2024-08-16 BATL-2
ABLAPL- PUSPANJALT
12/202404.09.2024  [SoURLC - P0RE GENERAL Order Dtd. 2024-08-16
WPC (OAC) -= |[MANOJ KUMAR B B
80/202404.09.2024 |} 5C OB MRS GENERAL Order Dtd. 2023-12-18 OA Branc
BLAPL- PRAVAT CHANDRA
82/202404.09.2024 5 AT00 AT GENERAL Order Dtd. 2024-09-03 BATL-1
ABLAPL- KHUSBU
08/202404.09.2024 ool Ee S GENERAL Order Dtd. 2024-09-02
FAO- MANOJ KUMAR MISC.
22/202404.09.2024  |gon o NS GENERAL Order Dtd. 2024-02-20 APPEAL
SEC.
WP (C) - MANOJ KUMAR B B WRIT
28/202404.09.2024 |1 SL7 A GENERAL Order Dtd. 2024-04-18 o CHL
ABLAPL- RAJENDRA
51/2024104.09.2024 o0 T I our | GENERAL Order Dtd. 2024-09-03
63/2024 (04.09.202a |CRLME- RAJA MUKHERJEE |GENERAL Petition
09 1203/2024
ABLAPL- DEBA KUMAR
74/2024(04.09.2024 oo 0 N0 GENERAL Order Dtd. 2024-09-02 BATL-2
CRLMC- KHUSBU
88/2024(04.09.2024 oo e I GENERAL Order Dtd. 2024-09-04
99/2024 [04.09.2024 |CLAPL- ANITA DASH GENERAL Order Dtd. 2024-09-03
09 6747/2024 :
7972024 (04.09.2024 |WE(C)~ G ROUT GENERAL Order Dtd. 2010-09-28
16108/2010
CRLMC- CRIMINATI
82/2024104.09.2024 3262/2023 B K DAS GENERAL MISC




WP (C) - WRIT
95/2024|04.09.2024 519/2021 M R BARIK GENERAL BRANCH-
MACA- MISC.
96/2024104.09.2024 P K PARIDA GENERAL APPEAL
993/2005
SEC.
WRIT
WP (C) - BRANCH
97/2024104.09.2024 13651/2022 J P KAR GENERAL (DIVISIC
BENCH-23)
BLAPL-
98/2024104.09.2024 1117/2024 A K NAYAK GENERAL
BLAPL-
99/2024|04.09.2024 7720/2024 B RATH GENERAL
ABLAPL- BINDU SAGAR
00/2024|04.09.2024 18240/2019 |SWATN GENERAL Order Dtd. 2021-10-30 BAIL-2
WP (C) - WRIT
02/20241|04.09.2024 16747/2024 J P KAR GENERAL BRANCH-1
WP (C) - WRIT
04/2024|04.09.2024 12965/2023 P K SWAIN GENERAL BRANCH-¢
SA- SECOND
06/2024|04.09.2024 289/2001 H JENA GENERAL APPEAL
WPC (OA) —
08/2024|04.09.2024 2807/2018 B SAHOO GENERAL OA Branc
WP (C) - WRIT
10/2024|04.09.2024 16893/2024 D K DAS GENERAL BRANCH-
ELPET-
12/2024|04.09.2024 3/2014 PK SWAIN GENERAL M.J.C.
WP (C) - Judgement Dtd. 2019-12- WRIT
14/2024104.09.2024 4134/2003 B C PANDA CENERAL 19Petition, Appealmemo, Annexure, | BRANCH-/
16/2024(04.09.2024 |"EC(OAC) = 1o paNDA GENERAL OA Branc
1/2013
BLAPL-
23/202404.09.2024 8779/2023 H K BHOL GENERAL BAIL-1
MACA- MISC.
26/2024104.09.2024 B B MALLICK GENERAL PetitionAnnexure, APPEAL
1367/2016
SEC.
RSA- SECOND
28/2024104.09.2024 122/2002 B DAS GENERAL APPEAL
WP (C) - WRIT
30/2024104.09.2024 |, 050, 5491 B DAS GENERAL BRANCH--
31/2024 04.09.2024 |R5B7 D NAYAK GENERAL
: : 118/2002
RSA-
33/2024104.09.2024 D NAYAK GENERAL

118/2002




RSA-

34/2024|04.09.2024 118/2002 D NAYAK GENERAL
35/2024104.09.2024 oJC- S C SUNDARA GENERAL PetitionAnnexure, Counter
U 7919/1994 ! !
WRIT
WP (C) - . . BRANCH
36/2024|04.09.2024 8856/2010 ANJAN GENERAL Affidavit (DIVISIC
BENCH)
WA- WRIT
37/2024|04.09.2024 2320/2023 P K MISHRA GENERAL —
FAO- MISC.
40/2024|04.09.2024 P K MISHRA GENERAL APPEAL
530/2009
SEC.
ABLAPL-
47/2024|04.09.2024 9300/2024 G SUNDARA GENERAL
WP (C) -
53/2024|04.09.2024 2013/2019 G C JENA GENERAL
55/2024|04.09.2024 27 S SWAIN GENERAL PetitionAnnexure
e 12847/1996 ure,
WA- WRIT
58/2024|04.09.2024 2414/2023 A K SAHOO GENERAL —
WPC (OA) -
60/2024|04.09.2024 100/2018 R K MAHABHOI |GENERAL OA Branc
WP (C) - WRIT
63/2024|04.09.2024 20270/2012 K C SWAIN GENERAL BRANCH-1
ABLAPL-
66/2024|04.09.2024 9058 /2017 S C ACHARYA GENERAL
WP (C) - WRIT
69/2024|04.09.2024 36868/2020 B B ACHARYA GENERAL BRANCH- ¢
CRLMC- CRIMINAI
71/2024|04.09.2024 1367/2024 M K MOHANTY GENERAL MTSC
WP (C) - WRIT
79/2024|04.09.2024 6130/2022 S K MANDAL GENERAL BRANCH-
WP (C) - y WRIT
81/202404.09.2024 183/2024 K SAHOO GENERAL Exhibits BRANCH-¢
WP (C) - o WRIT
82/2024|04.09.2024 6290/2018 R C MALICK GENERAL Order Dtd. 2023-12-22 BRANCH-¢
MACA- MISC.
84/2024|04.09.2024 S K MOHANTY GENERAL APPEAL
121/2021
SEC.
WP (C) - el WRIT
87/2024|04.09.2024 7423/2024 K C PANDA GENERAL Order Dtd. 2024-08-23 BRANCH-
RSA- SECOND
89/2024|04.09.2024 121/2002 B DAS GENERAL R




WRIT

WP (C) - L BRANCH
91/2024/04.09.2024 15779/2022 R K MOHAPATRA |GENERAL PetitionAppealmemo, (DIVISIC
BENCH-3)
WP (C) -
94/2024104.09.2024 8119/2016 T BAG GENERAL
95,2024 (04.09.2024 |WE L)~ M NAYAK GENERAL
09 11562/2009
97/2024 04.09.2024 |99¢T TBAG GENERAL
09 5489/1993
CRLMC- SRINIBASH
41/2024(04.09.2024 oo RS s GENERAL Order Dtd. 2024-09-04
CRLA- SRINIBASH CRIMINAI
43/2024(04.09.2024 |00 o[BS GENERAL Order Dtd. 9999-12-31 e
CRLREV- CRIMINAI
78/2024(04.09.2024 |00 [H.5.PAIKARAY |GENERAL Order Dtd. 2006-12-01 et
CRLMC-
83/2024104.09.2024 3929/2011 NIRANJAN SAHU |GENERAL
WP (C) - Order Dtd. 2021-04- WRIT
11/2024]104.09.2024 11068/2013 P K BARIK GENERAL 15Petition, Annexure, BRANCH-¢
56/2024 04.09.2024 |°27 S BEHERA GENERAL
-09. 199/1985
57/2024 |04.09.202a4 |"E(C)- M R SWAIN GENERAL Order Dtd. 2024-08-08
09 18582/2024 :

NIC



